ITEM NO.302+304 COURT NO.8 SECTION X

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 940/2017

BIKRAM CHATTERJI & ORS. Petitioner(s)
VERSUS

UNION OF INDIA & ORS. Respondent(s)

135815/2017,140269/2017,6608/2018,6855/2018,50374/2018,51806/2018,5
922/2018

WITH

W.P.(C) No. 1018/2017 (X)

FOR CLARIFICATION/DIRECTION ON IA 124195/2017
FOR CLARIFICATION/DIRECTION ON IA 7355/2018)

W.P.(C) No. 942/2017 (PIL-W)

FOR APPROPRIATE ORDERS/DIRECTIONS ON IA 100082/2017

FOR CLARIFICATION/DIRECTION ON IA 7366/2018

FOR CLARIFICATION/DIRECTION ON IA 35933/2018

FOR INTERVENTION/IMPLEADMENT ON IA 37155/2018

FOR [I/A ON BEHALF OF RESP. NO 13 SEEKING PERMISSION TO PURSUE
COMPANY APPLI. NO. 17(P.B) OF 2018 AND] ON IA 41987/2018)

W.P.(C) No. 971/2017 (X)
FOR CLARIFICATION/DIRECTION ON IA 102714/2017)

W.P.(C) No. 947/2017 (X)
FOR APPROPRIATE ORDERS/DIRECTIONS ON IA 100453/2017
FOR CLARIFICATION/DIRECTION ON IA 6312/2018)

W.P.(C) No. 1041/2017 (X)

FOR ON IA 109963/2017

FOR CLARIFICATION/DIRECTION ON IA 25742/2018

FOR CLARIFICATION/DIRECTION ON IA 35467/2018

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS ON IA 60314/2018
FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS ON IA 64019/2018)

W.P.(C) No. 1144/2017 (X)
FOR APPROPRIATE ORDERS/DIRECTIONS ON IA 124701/2017)

Signature-Net Verified

%%gﬁ%?.(C) No. 1116/2017 (X)

W.P.(C) No. 1156/2017 (X)
FOR CLARIFICATION/DIRECTION ON IA 36571/2018)

W.P.(C) No. 1206/2017 (X)
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FOR APPROPRIATE ORDERS/DIRECTIONS ON IA 135678/2017)

W.P.

W.P.

W.P.

W.P.

W.P.

W.P.

(C) No. 1242/2017 (X)
(C) No. 8/2018 (X)
(C) No. 21/2018 (X)
(C) No. 74/2018 (X)
(C) No. 91/2018 (X)

(C) No. 57/2018 (X)

FOR CLARIFICATION/DIRECTION ON IA 64604/2018)

W.P.

W.P.

W.P.

(C) No. 56/2018 (X)
(C) No. 58/2018 (X)

(C) No. 52/2018 (X)

FOR APPROPRIATE ORDERS/DIRECTIONS ON IA 25842/2018)

W.P.
FOR

W.P.

(C) No. 131/2018 (X)

[APPLICATION FOR STAY/DIRECTIONS] ON IA 25109/2018)

(C) No. 134/2018 (X)

FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS ON IA 27092/2018)

W.P.

(C) No. 160/2018 (X)

.(C) No. 182/2018 (X)
.(C) No. 164/2018 (X)
.(C) No. 199/2018 (X)
.(C) No. 226/2018 (X)
.(C) No. 306/2018 (X)

.(C) No. 267/2018 (X)

(FOR ADMISSION)

.(C) No. 298/2018 (X)
.(C) No. 246/2018 (X)

.(C) No. 245/2018 (X)

(FOR ADMISSION)

W.P.

(C) No. 288/2018 (X)

(FOR ADMISSION)



W.P.(C) No. 281/2018 (X)
FOR STAY APPLICATION ON IA 48296/2018)

W.P.(C) No. 378/2018 (X)

W.P.(C) No. 353/2018 (X)
(FOR ADMISSION and IA No.57585/2018-STAY APPLICATION)

W.P.(C) No. 460/2018 (X)
(FOR ADMISSION)

W.P.(C) No. 742/2018 (X)
(FOR ADMISSION)

W.P. (C ) No. 829 of 2018
Date : 18-07-2018 These matters were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE ARUN MISHRA
HON'BLE MR. JUSTICE UDAY UMESH LALIT

For Petitioner(s)
Mr. M.L. Lahoty, Adv.
Mr. Paban K. Sharma, Adv.
Ms. Ishita Bist, Adv.
Mr. Janmesh Kumar, Adv.
Mr. Anchit Sripat, Adv.
Mr. M.S. Vish nu Sankar, Adv.
Ms. Athira G. Nair, Adv.
Mr. Sriram P., Adv.
Mr. Himanshu Shekhar, Adv.

Mr. Abhinav Jain, Adv.
Mr. Prakash Chandra Sharma, Adv.
Mr. Himanshu Shekhar, AOR

Mr. Jamnesh Kumar, Adv.
Mr. Himanshu Shekhar, AOR

Mr. Ajit Kumar Sinha, Sr.Adv.
Mr. Ashwarya Sinha, AOR

Mr. Shwetabh Sinha, Adv.

Ms. Alankrita Sinha, Adv.

Ms. Nitya Ramakrishnan, Adv.
Ms. Priyanka Rao, Adv.

Mr. Shadan Farasat, AOR

Ms. Rudrakshi Deo, Adv.

Mr. Suhail R. Bhat, Adv.



Mr. D.K. Garg, Adv.

Mr. Abhishek Garg, Adv.
Mr. Dhananjay Garg, Adv.
Mr. Deepak Mishra, Adv.
Mr. Randhir K. Sinha, Adv.

Mr. Dinesh Kumar Garg, Adv.
Mr. Dhananjay Garg, Adv.

Mr. Abhishek Garg, Adv.

Mr. Deepak Mishra, Adv.

Mr. R.P. Bansal, Adv.

Mr. Rahul Kumar Agarwal, Adv.
Ms. Chandan Ramamurthi, AOR

Ms. Sangeeta Singh, Adv.
Ms. Rachna Gandhi, Adv.
Mr. Prakash Ranjan Nayak, Adv.

Mr. S.K.R., Sr. Adv.
Mr. Shivankar S., Adv.
Ms. Amita singh kalkal, Adv.

Mr. R. Sathish, AOR
Mr. Mohan Das K.K.,6Adv.
Mr. Rajesh Kumar, Adv.
Mrs. S. Geetha, Adv.
Mrs. Smitha Rani, Adv.

Mr. Sayaree Basu Mallik, AOR

Mr. Vivek Narayan Sharma, AOR
Mr. Ajay Singh, Adv.

Dr. Shesh mani Pandey, Adv.
Mr. Maneesh Pathak, Adv.

Mr. Shubhama Awasti, Adv.

Mr. Sidharth Mahajan, Adv.
Mr. Shubham Awasthi, Adv.
Mr. Akash Sharma, Adv.

Mr. Rajeev Kumar Jha, Adv.
Mr. Ajay Singh, Adv.

Mr. H. Gautam, Adv.

Mr. Sachin Datta, Sr. Adv.

Dr. Farrukh Khan, Adv.

Ms. Akanksha Singh, Adv.

Mr. Rameshwar Prasad Goyal, AOR

Mr. Prithvi Pal, AOR
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Kamlesh Kumar, Adv.
Rajeev Lochan, Adv.

Shovan Mishra, AOR

Sanjeev Sen, Sr. Adv.

Raj Kamal, AOR

Benant Noor Singh Marok, Adv.
Maheen Pradhan, Adv.

Gopal Jha, AOR
Kumar Meherar, Adv.

Anjana Prakash, Sr.Adv.
Sukant Vikram, Adv.

Mahalakshmi Pavni, Sr. Adv.
M.S. Vishnu Sankar, Adv.
Athira G. Nair, Adv.

Usha V. Nandini, Adv.
Sriram P., Adv.

Tomy Chacko, Adv.

Manish Saran, Adv.
Satya Prakash Sharan, Adv.

Akash Nagar, Adv.
Siddhartha Jha, Adv.
Jaibir Singh Nagar, Adv.

Sinha Shrey, Adv.
Sumit Sinha, Adv.

Sandeep Jha, Adv.
Ram Ekbal Roy, Adv.
Binay Kr. Das, Adv.

Vijay Kumar, Adv.
Thomas Dommen, Adv.
Aniruddha P. Mayee, Adv.

Ranjay, Adv.

Usman Ghanikhan, Adv.

Pallavi Pratap, Adv.
Pawanshree Agrawal, Adv.(A.C.)

Abdul Azam Kalebudde, Adv.
Teharabi Kalebudde, Adv.
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Suman Tripathy, Adv.
R.P. Goyal, Adv.

G.C. Tyagi, Adv.

kailash Pd. Pandey, Adv.
B. Tyagi, Adv.

Lalit Chahar, Adv.

Pramod Kumar Jain, Sr. Adv.

Nitin Jain, Adv.
Aneesh Mittal, Adv.
Shreya Sharma, Adv.

Indrani Mukherjee, Adv.
Tatini Basu, Adv.

Abhimanyu Bhandari, Adv.
Nittasha Garg, Adv.
Naveen Kumar, Adv.

Shashwat Bajpail, Adv.
Sharad Agarwal, Adv.
Rohit Amit S., Adv.

Ashok Kumar Singh, Adv.
Shantwanu Singh, Adv.
Chirojit Mukherjee, Adv.
Sarvagaua, Adv.

Surinder D. Sharma, Adv.
Meghsham S. B., Adv.
Murari Sharma, Adv.
Sanket Sharma, Adv.

S.S. Ray, Adv.
Vaibhav Gulia, Adv.
Praveena Gauram, Adv.

Ashwarya Bhati, AAG
Pradeep Misra, Adv.

Abhinav Shrivastava, Adv.
Rahul Gupta, Adv.
R.P. Singh, Adv.

Jasmine D., Adv.
Pallav Mongia, Adv.

Sukant Vikram, Adv.
Abhinav Ankit, Adv.
Anshuman Sahni, Adv.



For applicant

Mr.
Mr.
Mr.
Mr.
Mr.
Mr.
Mr.

Mr.
Ms.

Mr.
Mr.
Mr.

Mr.
Ms.

Mr.
Mr.
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Ms.
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Mr.
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Mr.

Ms.
Dr.

D.N. Tripathi, Adv.
Rohit Pandey, Adv.
Anshuman Dwivedi, Adv.
Anushruti Tripathi, Adv.
Prabhu Singh, Adv.

Amit Pandey, Adv.

Balraj Diwan, Adv.

E.R. Sumathy, Adv.
Savita Aggarwal, Adv.

Jairaj Mudgal, Adv.
Riddhi Bose, Adv.
Raj Kishore Choudhary, Adv.

Prashant Singh, Adv.
Amita Singh, Adv.

Atin Mehta, Adv.
Deepak Mishra, Adv.
Atishi Dipankar, Adv.

Sahil Sethi, Adv.
Shivam Sharma, Adv.
Astha Sharma, Adv.

Prerna Mehta, Adv.
Rohit Singh, Adv.

Praveena Gautam, Adv.
Jitesh P. Gupta, Adv.
Pawan Shukla, Adv.
Raja Ram, Adv.

Sahil Sethi, Adv.
Shivam Sharma, Adv.
Aastha, Adv.

S.B. Upadhyay, Adv.
Param Kumar Mishra, Adv.
Krishnan Mishra, Adv.
Shashank Singh, Adv.
Nishant, Adv.

Shobha, Adv,
Rakesh Khanna, Sr. Adv.

Drishti Rathore, Adv.
Rashmi Khanna, Adv.
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Mr. Mohit Nagar, Adv.
Ms. Aarohi Holoni, Adv.
Mr. Kumar Mihir, Adv.

Mr. S.B. Upadhyay, Sr. Adv.
Mr. Param Mishra, Adv.

Mr. Krishnan Kumar, Adv.
Mr. Nishant Kumar, Adv.

Ms. Anisha Upadhyay, Adv.

Mr. Avijit Mani Tripathi, Adv.
Mr. Kumar Abhishek, Adv.

Mr. Mithilesh Kumar Pandey, Adv.
Mr. Ajit SHARMAN, Adv.
Mr. Atul Pandey, Adv.

For Respondent(s) Mr. Gaurav Bhatia, AOR
Mr. Utkarsh Jaiswal, Adv.
Mr. Abhishek Singh, Adv.

Mr. Ravindra Kumar, AOR
Mr. Achyut Saxena, Adv.

Mr. Ajay Kumar Jain, Adv.
Mr. Rabin Majumder, AOR

Ms. Srishti Kapoor, Adv.

Ms. Ashwarya Sinha, Adv.
Ms. Saloni T. J., Adv.
Ms. Pratishtha Dobhal, Adv.

Mr. P.S. Patwalia, Sr. Adv.
Mr. Alok K. Agarwal, Adv.
Ms. Rati Tandon, Adv.

Mr. Apoorv Rastogi, Adv.
Mr. Harshal Kumar, Adv.

Mr. Manoj Kumar, Adv.

Mr. Gaurav Goel, Adv.

Ms. Vandana Sehgal, Adv.

Mr. Rohan Thawani, Adv.

Mr. Hardeep Singh Anand, Adv.
Mr. Aanad Daga, Adv.

Ms. Gunjan Ahuja, Adv.

Mr. Manoj Singh, Adv.
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Mr. Anurag Kishore, Adv.
Mr. Anurag Sharma, Adv.
Mr. Gyan Mittal, Adv.

Intervenor Mr. Akhilesh Kumar Pandey, AOR
Mr. Brahma Kumar Pathak, Adv.

Mr. Maninder Singh, ASG

Mr. Bishwajit Dubey, Adv.

Ms. Srideepa Bhattaacharyya, Adv.

Mr. Manpreet Lamba, Adv.

For M/S. Cyril Amarchand Mangaldas Aor, AOR

Mr. Ashwarya Sinha, AOR
Mr. P. Dobhal, Adv.
Ms. Saloni Tangri Jawa, Adv.

Mr. V. Giri, Sr. Adv.
Mr. Kunal Mimani, Adv.
Mr. Dheeraj Nair, Adv.

Mr. PBA Srinivasa, Adv.
Mr. Parth Tondon, Adv.
Mr. Amand Gupta, Adv.

Mr. K. Paarivendhan, Adv.
Mr. Rohit Bansal, Adv.
Mr. Ashish Mishra, Adv.

Ms. Priyanka Das, Adv.
Ms. Somiram Sharma, Adv.

Ms. Divyakant Lahoti, Adv.
Ms. Parikshit Ahuja, Adv.
Ms. Amrita Grover, Adv.

Mr. Manoj, Adv.
Mr. T. Mahipal, Adv.

Mr. Aditya Sharma, Adv.
Mr. S.K. Dubey, Adv.

Mr. Abhimanyu bhandari, Adv.
Ms. Roohima Dua, Adv.

Ms. Aakriti Choubey, Adv.
Mr. Ejaj Magbool, Adv.

Mr. Pavan Bhushan, Adv.
Mr. Sumant Bhushan, adv.
Mr. Talha Abdul Rahman, Adv.
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Virender Goswami, Adv.
Gautam Narayan, Adv.
Soni Singh, Adv.
Shamik Saha, Adv.

Sarvam Ritam Khare, Adv.
Rahul Tomar, Adv.

Vishnu Sharma, AOR
Anupama Sharma, Adv.
Sonali Negi. Adv.
Mohit Rai, Adv.
Akhileshwar Jha, Adv.

Amit Sibal, Sr. Adv.
Manmeet Singh, Adv.

S.S. Ray, Adv.

Rakhi Ray, AOR

Anuragh Robin Frey, Adv.
Geetanjali Shani, Adv.
Anukrit Gupta, Adv.

Vikramjeet Banerjee, ASG
V. Mohana, Sr. Adv.

S.S. Shamsherry, Adv.
Mukul Singh, Adv.
Shubhendu Anand, Adv.
Mukesh Kumar Maroria, AOR
Anshul Gupta, Adv.

Arvind Kumar Sharma, Adv.
Anil Katiyar, Adv.

Ranjit Kumar, Sr.Adv.

Gaurav Bhatia, AOR

Utkarsh Jaiswal, Adv.

Abhishek Singh, Adv.

Anuroop Chakravarti, Adv.
Anil Katiyar, AOR

Subodh K. Pathak, Adv.
Prinita Shekhar, Av.

Pawan K. Sharma, Adv.
Shashi Ranjan, Adv.
Dharmendra Kumar Sinha, AOR

Anoop Prakash Awasthi, Adv.

Sukant Vikram, Adv.
Anshumaan Sahni, Adv.

Sumant Batra, Adv.
Honey Satpal, Adv.
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Rajesh Kumar Gupta, Adv.

Ranjit Kumar, Sr.Adv.
Alok K. Agarwal, Adv.

.Dhruv Mehta, Sr. Adv,
Mr.
Ms.
Mr.
Mr.
Mr.

Alok K. Agarwal, Adv.
Rati Tandan, Adv.
Apoorv Rastogi, Adv.
Harshal, Adv.

Gaurav Goal, Adv.

Alok Kumar, Adv.

Somya Yadav, Adv.

Amit Agnihotri, Adv.
Siddhant Tripathi, Adv.
Aakriti Sharma, Adv.
Avi Pandey, Adv.

Ramesh Thakur, Adv.
Balaji Srinivasan, Adv.

Kumar Mihir, Adv.
S. Basu Malik, Adv.

Badri Prasad Singh, Adv.
Gaurav Tyagi, Adv.
Neha Chaudhary, Adv.

Purnima Jauhari, Adv.
Seema P., Adv.
Prakash K., Adv.

Priyadarshi Gopal, Adv.
Amit Singla, Adv.
Manick Raghav, Adv.
Rashmi Singh, Adv.

Ashwani Bhardwaj, Adv.
Amit Goel, Adv.

Nitin Bajpai, Adv.
Neha Tanwar, Adv.

A.K. Tripathi, Adv.
Akaram, Adv.
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UPON hearing the counsel the Court made the following
ORDER

Notice dated 13t July, 2018, issued by the
Ministry of Housing and Urban Affairs, has been placed on
record, indicating that a High Level Committee has been
constituted by the Government of U.P. to redress the
issues of home-buyers and affected parties of
incomplete/stalled housing projects in the Noida/Greater
Noida/Yamuna Expressway, under the chairmanship of
Secretary, Ministry of Housing and Urban Affairs.

It is stated by Mr. P.S. Patwalia that meeting
was held today and it was attended by the Amrapalli Group
of Promotors as well as the Chairman- National Buildings
Construction Corporation (NBCC) and other stakeholders.

It was prayed that something concrete 1is likely
to happen within ten days. In the circumstances, we defer
the hearing of the matter to 1°* August, 2018.

In the meantime, Amrapalli Group of Promotors are
directed to file the accounts with effect from 1°* April,
2008 till date wunder the certificate of Chartered

Accountant and also list of all assets in a sealed cover.
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We direct, in the circumstances, that none of the
Promotors of Amrapalli Group, involved in the project,
shall leave the country without express permission of

this Court.

List on 1°* August, 2018 at 2 p.m.

(NEELAM GULATI) (JAGDISH CHANDER)
COURT MASTER (SH) BRANCH OFFICER



		2018-07-19T16:16:21+0530
	NEELAM GULATI




